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President Murmu inaugurates conference of National Human Rights Institutions of
Asia Pacific

https://www.aninews.in/news/national/general-news/president-murmu-inaugurates-
conference-of-national-human-rights-institutions-of-asia-pacific20230920172349/

New Delhi [India], September 20 (ANI): President Droupadi Murmu on Wednesday
inaugurated the two-day conference of the National Human Rights Institutions (NHRIs) of
Asia Pacific organized by the National Human Rights Commission, NHRC, India, in
collaboration with the Asia Pacific Forum at Vigyan Bhawan, New Delhi.
President Murmu said, "India and other nations of the Asia Pacific are civilizational
protectors of human rights and can play a role in evolving an international consensus on
related issues,”

Drawing attention to the issue of climate change impacting human rights, she exhorted to
conserve and enrich nature before it IS too late.
The President said "India has a long historical experience of practising and cherishing
democratic values and individual rights. It adopted universal adult franchise rights since
the inception of the republic. We ensured a minimum 33% reservation for women in local
bodies and a proposal is taking shape to have the same in assemblies and parliament.”

Earlier in his key note address, the NHRC, India, Chairperson Justice Arun Mishra said
that the NHRIs of the Asia Pacific need a joint strategy for the emerging challenges to
Human Rights protection in areas of climate change, child trafficking, Child Sexual Abuse
Material (CSAM) and other crimes in cyberspace, the latest developments in Artificial
Intelligence, among others.

Arun Mishra said that the concentration of wealth in a few hands globally is causing a
brooding sense of injustice. We must ensure that workers involved in various economic
activities are provided humane working conditions. Hesaid that business houses must be
responsible for processing waste and removing debris from their premises. He said that
in the matter of essential health issues, the intellectual property right, must adopt a right-
based  approach in  essential  health  services in public  interest.
He also strongly pitched in for ensuring gender justice for women and the LGBTQI
community besides liberalising the concept of reasonable opportunity for the specially-
abled.

On the occasion, Amina Bouayach, Secretary, Global Alliance of National Human Rights
Institution (GANHRI) said "The world community recognizes the critical role of the NHRIs
in promoting and protecting human rights. Their role has gained more significance in the
contemporary times facing challenges of poverty, discrimination, shrinking civic space
among other challenges,"
Doo-Hwan Song, Chairperson, Asia Pacific Forum of National Human Rights
Institutions also addressed the gathering.
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Prior to this, welcoming the dignitaries, Bharat Lal, Secretary General, NHRC, gave an
outline of the scheduled discussions in various sessions of the two-day conference of the
NHRIs of the Asia Pacific.
Bharat Lal said that the conference will provide an opportunity to deliberate upon various
emerging challenges and find ways to promote and protect human rights.
"The conference including the Annual General Meeting (AGM) on 20th September, 2023
followed by the Biennial Conference will celebrate the 75th anniversary of the Universal
Declaration on Human Rights (UDHR) and 30 years of National Human Rights
Institutions and the Paris Principles, with a sub-theme on the environment and climate
change. It is being attended by Heads, members, and senior officials of the NHRIs of the
Asia Pacific region, observer countries along with representatives from the Union and
State governments, State Human Rights Commissions, Special Rapporteurs, Monitors,
various institutions involved in the protection and promotion of human rights in the
country, members of civil society and NGOs, human right defenders, lawyers, jurists,
academicians, diplomats, representatives of international organizations, and academic
institutions," read the NHRC press release.
NHRC is also hosting an international seminar on ‘Business and Human rights’ for the
development of strategies to ensure that businesses prioritize human rights and
environmental sustainability in their operations.(ANI)
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Murmu: Women
quota Bill is most
‘transformative
revolution’

PRESSTRUSTOF INDIA
NEW DELHI, SEPTEMBER 20

PRESIDENT DROUPADI Murmu
onWednesdaysaid thewomen's
reservation Bill will be the most
“transformative revolutioninour
times” for gender justice.

Murmu was addressing a
gatheringafterinaugurating the
biennial conference of the na-
tional humanrights institutions
(NHRIs) of Asia Pacific held atthe
Vigyan Bhawan here.

“We have ensured a mini-
mum of 33 per cent reservation
for women in local bodies' elec-
tion...In a more pleasant coinci-
dence, a proposal to provide a
similar reservation for womenin
state assemblies and national
Parliament is taking shape now. It
will be the most transformative
revolution in our times for gen-
der justice,” the President said.
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President Droupadi Murmu inaugurates conference of National Human Rights
Institutions of Asia Pacific Region

https://www.indialegallive.com/top-news-of-the-day/news/president-droupadi-murmu-
inaugurate-conference-national-human-rights-institutions-asia-pacific-region/

President Droupadi Murmu on Wednesday inaugurated the two-day conference of
National Human Rights Institutions of the Asia Pacific Region at the Plenary Hall of Vigyan
Bhawan, New Delhi.

The President said on the occasion that the subject of human rights has always been very
close to her heart.

She applauded the National Human Rights Commission (NHRC), India and the Asia
Pacific Forum of National Human Rights Institutions for organising the event and said that
such conferences should be held on a regular basis for the betterment of all.

Expressing her happiness over the introduction of the Women’s Reservation Bill in the
Lok Sabha on Tuesday, she said it was the right step in the right direction, which would
pave the way for the empowerment of women.

The inaugural session of the National Human Rights Institutions of the Asia Pacific region
conference kickstarted at 11:00 am with the Annual General Meeting (AGM), 2023.

At 12:30, a seminar was held by NHRC, India on ‘Business and Human Rights’. The
seminar was divided into two thematic sessions — ‘Harmonising climate change, human
rights and business,’ and ‘Advancing human rights in business and industry.’

A Biennial Conference will be held tomorrow as part of the event, to celebrate the 75th
anniversary of the Universal Declaration on Human Rights (UDHR) and 30 years of
National Human Rights Institutions and the Paris Principles, with a sub-theme on the
environment and climate change.

The event is expected to serve as a platform for meaningful discussions, knowledge
sharing and the development of strategies to ensure that businesses prioritise human
rights and environmental sustainability in their operations.

Keynote speakers and panellists include prominent figures from the human rights
paraphernalia, senior government functionaries, environmental, and corporate experts
and regulators with diverse perspectives and insights.

Attendees will also have the opportunity to engage in interactive sessions and network
with like-minded individuals and organisations committed to advancing the cause of
human rights in business. All sessions of the conference will be streamed live through
webcast.
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India, other Asia-Pacific
nations civilisational
protectors of human
rights, says President

President Droupadi Murmu being felicitated by NHRC
chairperson Justice Arun Kumar Mishra during the opening
of a two-day conference in New Delhi on Wednesday. /i

EXPRESSNEWS SERVICE
NEW DELHI, SEPTEMBER 20

PRESIDENT DROUPADI Murmu
Wednesday said that India and
other Asia-Pacific nations were
civilisational protectors of hu-
man rights whocould play a role
In attaining a consensus on in-
ternational issues.

Murmu was speaking after
inaugurating the two-day con-
ference organised the MNational
Human Rights Commission

{NHRC) at Vigyan Bhawan.
The conference of the
Mational Human Rights

Institutions (NHRIs) was organ-
ised in collaboration with the
Asia Pacific Forum,

Murmu further mentioned
India adopted a universal adult
franchise right after gaining in-
dependence.

Amaong other speakers were
NHRC chairperson Justice Arun
Mishra, Global Alliance of
National Human Rights
Institution { GANHRI) secretary

Amina Bouayach and Asia Pacific
Forum of National Human
Rights Institutions Chairperson
MrDoo-Hwan Song,

Inthe keynote address, Mishra
spoke of theneed forNHRIs of the
Asia-Pacific to formulate a joint
strategy to solve challenges in ar-
eas of climate change, child traf-
ficking, Child Sexual Abuse
Material(CSAM Jand othercrimes
in cyberspace, the latest develop-
ments in Artificial Intelligence,
among others.

He also spoke about the con-
centration of global wealthin a
few hands.

Misra further pitched for a
rights-based approach to be
adopted in matters of essential
health issues, and intellectual
property rights. He also spoke
aboutensuring gender justice for
women and LGETQI community.

Onthe other hand, Bouayach
said NHRIs were critical for pro-
moting and protecting human
rights in challenging times of
poverty, discrimination and
shrinking civic space.
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Prez Droupadi Murmu addresses the conference of National Human Rights
Institutions of Asia Pacific region in New Delhi

https://newsonair.com/2023/09/20/prez-droupadi-murmu-addresses-the-conference-of-
national-human-rights-institutions-of-asia-pacific-region-in-new-delhi/

President Droupadi Murmu today said that the Indian Constitution has enabled numerous
silent revolutions, in the field of gender justice, and protection of life and dignity since its
inception. Addressing the conference of National Human Rights Institutions of the Asia
Pacific region in New Delhi, the President said that over the years, the government has
also launched a number of ambitious schemes to ensure basic facilities like housing,
toilets, education, and health facilities and thus protect the dignity of the poor.

The President said that India has ensured a minimum of 33 percent reservation for women
in local bodies elections. She added that similar reservation for women in the state
assemblies and national Parliament is taking shape now. The President said that it will
be the most transformative revolution in our times for gender justice

President Murmu stressed that Mahatma Gandhi’s life and thoughts gave a path to
shaping the Universal Declaration for Human Rights. She said that Mahatma Gandhi
inspired many lives about the discrimination and fight against dignity after an incident in
South Africa during a train journey. Highlighting the contribution of Dr. Bhim Rao
Ambedkar, the President said, Dr. B R Ambedkar was an advent champion of Human
Rights, who taught the depressed classes to stand up for their rights and live with dignity.

Akashwani correspondent reports that the two-day conference will celebrate the 75th
anniversary of the Universal Declaration on Human Rights and 30 years of National
Human Rights Institutions and the Paris Principles. It will also hold a sub-theme on the
environment and climate change. Additionally, the National Human Rights Commission,
India will also organise a seminar on Business and Human Rights. The event aims to
ensure that businesses prioritize human rights and environmental sustainability in their
operations.


https://newsonair.com/2023/09/20/prez-droupadi-murmu-addresses-the-conference-of-national-human-rights-institutions-of-asia-pacific-region-in-new-delhi/
https://newsonair.com/2023/09/20/prez-droupadi-murmu-addresses-the-conference-of-national-human-rights-institutions-of-asia-pacific-region-in-new-delhi/
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India, other Asia-Pacific nations civilisational protectors of human rights, says
President

Murmu was speaking after inaugurating the two-day conference organised the National
Human Rights Commission (NHRC) at Vigyan Bhawan.

https://indianexpress.com/article/india/crime/india-other-asia-pacific-nations-
civilisational-protectors-of-human-rights-says-president-8949182/

President Droupadi Murmu being felicitated by NHRC chairperson Justice Arun Kumar
Mishra during the opening of a two-day conference in New Delhi on Wednesday. (PTI)

India, other Asia-Pacific nations civilisational protectors of human rights, says President

President Droupadi Murmu Wednesday said that India and other Asia-Pacific nations
were civilisational protectors of human rights who could play a role in attaining a
consensus on international issues.

Murmu was speaking after inaugurating the two-day conference organised the National
Human Rights Commission (NHRC) at Vigyan Bhawan.

The conference of the National Human Rights Institutions (NHRIS) was organised in
collaboration with the Asia Pacific Forum.

Murmu further mentioned India adopted a universal adult franchise right after gaining
independence.

Among other speakers were NHRC chairperson Justice Arun Mishra, Global Alliance of
National Human Rights Institution (GANHRI) secretary Amina Bouayach and Asia Pacific
Forum of National Human Rights Institutions Chairperson Mr Doo-Hwan Song.

In the keynote address, Mishra spoke of the need for NHRIs of the Asia-Pacific to
formulate a joint strategy to solve challenges in areas of climate change, child trafficking,
Child Sexual Abuse Material (CSAM) and other crimes in cyberspace, the latest
developments in Atrtificial Intelligence, among others.

He also spoke about the concentration of global wealth in a few hands.

Misra further pitched for a rights-based approach to be adopted in matters of essential
health issues, and intellectual property rights. He also spoke about ensuring gender
justice for women and LGBTQI community.


https://indianexpress.com/article/india/crime/india-other-asia-pacific-nations-civilisational-protectors-of-human-rights-says-president-8949182/
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PREZ: DON'T TREAT
HUMAN RIGHTS
ISSUE IN ISOLATION

PRESIDENT DROUPADI MURMU
on Wednesday urged not to
treat the human rights issue in
isolation and sought "equal
attention" to nursing the natural
environment, lamenting that
Mother Mature has been "deeply
wounded" by human
indiscretions.
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Moral obligation of international community to ensure human rights: President
Murmu

https://ddnews.gov.in/national/moral-obligation-international-community-ensure-human-
rights-president-murmu

President Droupadi Murmu inaugurated Annual General Meeting and Biennial
Conference of the Asia Pacific Forum on Human Rights in New Delhi on September 20,
2023.

Speaking on the occasion, the President emphasised that the Asia Pacific Region Forum
has a great role to play in evolving an international consensus through deliberation and
consultation with human rights institutions and stakeholders all over the world.

She urged all not to treat the issue of human rights in isolation and pay equal attention to
nursing Mother Nature which is deeply wounded by the indiscretions of human beings.
She said that in India, we believe that every particle of the universe is a manifestation of
divinity. She said that we should rekindle our love for nature to conserve and enrich it
before it is too late.

The President was happy to note that one session in the Conference is exclusively
devoted to the topic of environment and climate change. She expressed confidence that
the Conference would come out with a comprehensive declaration that would pave the
way for betterment of humanity and the planet.

She said that our Constitution adopted universal adult franchise right, since the inception
of the Republic, and enabled us to usher in numerous silent revolutions, in the field of
gender justice, and protection of life and dignity.

She added that we ensured a minimum of 33 percent reservation for women in local
bodies’ elections and in a pleasant co-incidence, a proposal to provide similar reservation
for women in the state assemblies and national Parliament.


https://ddnews.gov.in/national/moral-obligation-international-community-ensure-human-rights-president-murmu
https://ddnews.gov.in/national/moral-obligation-international-community-ensure-human-rights-president-murmu
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President Murmu Inaugurates Asia Pacific NHRI Conference in New Delhi

https://english.newstracklive.com/news/president-murmu-inaugurates-asia-pacific-nhri-
conference-in-new-delhi-sc1-nu318-ta318-1298152-1.html

NEW DELHI: President Droupadi Murmu inaugurated the commencement of a two-day
gathering for National Human Rights Institutions (NHRIS) across the Asia Pacific region.
The event, organized in collaboration with the Asia Pacific Forum and hosted by India's
National Human Rights Commission (NHRC), took place at Vigyan Bhawan in New Delhi.

During her address, President Murmu emphasized the historical commitment of India and
other Asia Pacific nations to safeguarding human rights, underlining their potential to
foster international consensus on related issues. She particularly drew attention to the
critical impact of climate change on human rights, urging the audience to prioritize nature
conservation before it becomes irreversible.

President Murmu proudly noted India's enduring commitment to democratic values and
individual rights, highlighting its early adoption of universal adult franchise rights and the
establishment of a minimum 33% reservation for women in local government bodies. She
hinted at an upcoming proposal to extend this reservation to legislative assemblies and
parliament.

In the keynote speech, Justice Arun Mishra, Chairperson of NHRC India, stressed the
need for collaborative strategies among Asia Pacific NHRIs to address emerging
challenges to human rights. These challenges encompassed areas such as climate
change, child trafficking, Child Sexual Abuse Material (CSAM), cybercrime, the latest
developments in Artificial Intelligence, and the growing global wealth disparity. Justice
Mishra called for humane working conditions for all workers and urged businesses to take
responsibility for waste management. He advocated for a right-based approach to
intellectual property rights in essential health services and championed gender justice
and opportunities for the differently-abled.

Amina Bouayach, Secretary of the Global Alliance of National Human Rights Institutions
(GANHRI), emphasized the crucial role of NHRIs in promoting and safeguarding human
rights amidst contemporary challenges like poverty, discrimination, and shrinking civic
space.

Doo-Hwan Song, Chairperson of the Asia Pacific Forum of National Human Rights
Institutions, also addressed the attendees.

Before the official proceedings began, Bharat Lal, Secretary General of NHRC, provided
an overview of the scheduled discussions during the two-day conference. He highlighted
that the event commemorated the 75th anniversary of the Universal Declaration on
Human Rights (UDHR) and 30 years of National Human Rights Institutions and the Paris
Principles, with a sub-theme centered on the environment and climate change.


https://english.newstracklive.com/news/president-murmu-inaugurates-asia-pacific-nhri-conference-in-new-delhi-sc1-nu318-ta318-1298152-1.html
https://english.newstracklive.com/news/president-murmu-inaugurates-asia-pacific-nhri-conference-in-new-delhi-sc1-nu318-ta318-1298152-1.html
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The conference welcomed Heads, members, and senior officials of NHRIs from the Asia
Pacific region, observer countries, representatives from Union and State governments,
State Human Rights Commissions, Special Rapporteurs, Monitors, various institutions
dedicated to human rights, civil society members, NGOs, human rights defenders,
lawyers, jurists, academicians, diplomats, and representatives from international
organizations and academic institutions.

In addition to the conference, NHRC is hosting an international seminar on 'Business and
Human Rights' to develop strategies that prioritize human rights and environmental
sustainability in business operations.



New Delhi: Humanrights must not be
seen in isolation and equal attention
must be paid to nursing the environ-
ment, which has been “deeply wound-
ed” by human indiscretion, President
Droupadi Murmu said on Wednesday.

Shewasaddressingthe biennial of
Asia Pacific region’s national human
rights institutions (NHRIs), hosted by
the National Human Rights Commis-
sion, where she said love for nature

TIMES OF INDIA, Delhi, 21.9.2023

Page No. 20, Size:(17.96)cms X (3.31)cms.

Put rights, nature on same pedestal: Prez

should be rekindled to conserve and
enrich it “beforeitistoolate”.
“Human beings are as good a cre-
atorasdestroyer. According toscientif-
ic studies, this planet has entered the
phase of sixth extinction where man-
made destruction, if not stopped, will
be the undoing of not only the human

race but also the other lives on the
earth... In this context, I would urge
you to not to treat the issue of human
rights in isolation and pay equal atten-
tion to nursing Mother Nature, which
isdeeply wounded by the indiscretions
of humanbeings,” shesaid. Emphasis-
ing that the Indian ethos is to believe

thereisdivinity inevery particleof the
universe also said people must ponder
over the causes of the pandemic and
naturaldisastersthat havebeentaking
place all around. “Let us also ponder
over the challenges of climate change
that have been threatening the very ex-
istence of the planet,” she said.
President Murmu also underlined
that India and Asia Pacificnations are
protectors of humanrights. tnn
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Put rights,
nature on same

pedestal: Prez

New Delhi: Human rights
must not be seen in isolation
and equal attention must be
paid to nursing the environ-
ment, which has been “deeply
wounded” by human indiscre-
tion, President Droupadi Mur-
mu said on Wednesday.

She was addressing the
biennial of Asia Pacific re-
gion’s national human rights
institutions (NHRIs), hosted
by the National Human Rights
Commission.

“Human beings are as good
a creator as destroyer. Accord-
ing to scientific studies, this
planet has entered the phase of
sixth extinction where man-
made destruction, if not stop-
ped, will be the undoing of not
only the human race but also
the other lives on the earth... In
this context, I would urgeyouto
not to treat the issue of human
rights in isolation and pay
equal attention to nursing
Mother Nature, which is deep-
ly wounded by the indiscre-
tions of human beings,” she
said. Tnn



ORISSA POST, Online, 21.9.2023

Page No. 0, Size:(17.79)cms X (22.11)cms.

Bahanaga train tragedy: NHRC warns Odisha Chief Secy, IRB Chairman

https://www.orissapost.com/bahanaga-train-tragedy-nhrc-warns-odisha-chief-secy-irb-
chairman/

Kendrapara: The National Human Rights Commission (NHRC) has warned the Chief
Secretary (CS) of Odisha and the Indian Railway Board (IRB) Chairman to invoke its
coercive power u/s 13 of the PHR Act, 1993 calling for their personal appearances before
the Commission in connection with the Bahanaga train tragedy report.

The action will be taken if they fail to submit the requisite report related to the accident
within a period of four weeks.

The NHRC passed the order last week on a petition filed by human rights activist
Radhakanta Tripathy.

Tripathy in his petition stated that the rare and tragic train accident happened in Bahanaga
Bazaar station in Balasore June 2 due to gross negligence of the Railways.

There have been subsequent violations of human rights of the passengers, both dead
and alive, due to a lack of appropriate and timely action by the Railways and State
administration, he alleged.

Tripathy said that the rights of deceased/ victims are being violated by the state
Government/Railways as the authorities have failed to preserve the bodies till
identification of the same by their kin.

He said dead bodies are still lying for disposal and fake claimants are coming forward to
stake claims for which the compensation cases to the next of kin of the deceased victims
are pending.

The petitioner requested the NHRC for an in-depth analysis, independent and impartial
investigation of the incident and sought for heavy compensation to the family members
of the deceased, dignified farewell of the dead bodies and compensation with proper
medical care to the injured ones.

He also sought for intervention of the administration and Railways for proper
documentation of all the passengers for loss of documents and preparation of further
documents for claiming insurance and service benefits, Students, children care etc.

Earlier the NHRC had sought Action Taken Reports from the Odisha CS and the IRB
Chairman, within a period of four weeks.

However, despite direction, neither the CS nor the Chairman submitted any report till date.


https://www.orissapost.com/bahanaga-train-tragedy-nhrc-warns-odisha-chief-secy-irb-chairman/
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India, other Asia-Pacific
nations civilisational
protectors of human
rights, says President

President Droupadi Murmu being felicitated by NHRC
chairperson Justice Arun Kumar Mishra during the opening
of a two-day conference in New Delhi on Wednesday. /i

EXPRESSNEWS SERVICE
NEW DELHI, SEPTEMBER 20

PRESIDENT DROUPADI Murmu
Wednesday said that India and
other Asia-Pacific nations were
civilisational protectors of hu-
man rights whocould play a role
In attaining a consensus on in-
ternational issues.

Murmu was speaking after
inaugurating the two-day con-
ference organised the MNational
Human Rights Commission

{NHRC) at Vigyan Bhawan.
The conference of the
Mational Human Rights

Institutions (NHRIs) was organ-
ised in collaboration with the
Asia Pacific Forum,

Murmu further mentioned
India adopted a universal adult
franchise right after gaining in-
dependence.

Amaong other speakers were
NHRC chairperson Justice Arun
Mishra, Global Alliance of
National Human Rights
Institution { GANHRI) secretary

Amina Bouayach and Asia Pacific
Forum of National Human
Rights Institutions Chairperson
MrDoo-Hwan Song,

Inthe keynote address, Mishra
spoke of theneed forNHRIs of the
Asia-Pacific to formulate a joint
strategy to solve challenges in ar-
eas of climate change, child traf-
ficking, Child Sexual Abuse
Material(CSAM Jand othercrimes
in cyberspace, the latest develop-
ments in Artificial Intelligence,
among others.

He also spoke about the con-
centration of global wealthin a
few hands.

Misra further pitched for a
rights-based approach to be
adopted in matters of essential
health issues, and intellectual
property rights. He also spoke
aboutensuring gender justice for
women and LGETQI community.

Onthe other hand, Bouayach
said NHRIs were critical for pro-
moting and protecting human
rights in challenging times of
poverty, discrimination and
shrinking civic space.
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NHRC Chairperson Justice Arun Mishra stresses on need-based distributive
justice, says no one should be deprived of rights due to socio-economic conditions

https://www.indialegallive.com/top-news-of-the-day/news/nhrc-chairperson-justice-arun-
mishra-need-based-distributive-justice/

Chairperson of National human Rights Commission (NHRC), Justice Arun Mishra on
Wednesday stressed on ensuring need-based distributive justice for people, pointing out
that no one should be deprived of rights due to socio-economic conditions and personal
beliefs.

Speaking during the 28th Annual General Meeting (AGM) and biennial conference of Asia
Pacific Forum at the Plenary Hall of Vigyan Bhawan, New Delhi, the NHRC Chairperson
said the concentration of wealth in a few hands globally was causing a brooding sense of
injustice.

He said there was an acute need for the inclusion of marginalised and other
disadvantaged segments of society in the gains of globalisation and that inequality in
income and wealth was attributed mainly to hi-tech aggregation platforms.

Most of them were not producers of the goods, but mere distributors. Their monopoly was
disrupting the global supply chain and posed challenges to the producers and distributors,
apart from small and medium retailers worldwide. They were also involved in unfair labour
practices violating human rights, he added.

As per Justice Mishra, India had a history of more than 5000 years, comprising ethos,
compassion, empathy and human dignity as its core values. He said inspired by the
culture and ethos of the country, the Constitution makers incorporated these values in the
Constitution of India.

In the same spirit, India pioneered the establishment of the National Human Rights
Commission as a statutory body in 1993. The motto of the Commission was ‘Sarve
Bhavantu Sukhinah,” which meant let everybody be happy, he added.

Noting that human rights were moral, pre-legal rights, which could neither be granted nor
taken away, the NHRC Chairperson said that every law was required to be compliant with
human rights.

He said the Commission was committed to upholding the dignity and rights of every
human in the vast Asia-Pacific region with diverse cultures, languages, traditions and
religions. NHRC was entrusted with the noble task of upholding the human rights of those
who could not fight for their rights, he added.

Talking about the challenges of disparities, which persisted in the society and the
injustices that continued to afflict the people in many ways, Justice Mishra said everyone
cherished the value of equality, freedom and justice.
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In that spirit, it was important to protect human rights as well as provide expeditious and
speedy machinery for the redressal of grievances.

He said the big businesses involved in hazardous business activity need to be
accountable for human rights. After the worst gas tragedy in Bhopal in 1984, the
hazardous debris still awaited removal. The delay was causing contamination of
groundwater and soil. Business houses must be responsible for processing waste and
removing debris from their premises. Stringent safety measures and liability were
necessary to prevent the recurrence of such incidents, he added.

The right of freedom of profession, business, trade and occupation, including the right to
property and intellectual property, are to be respected. However, they are subject to
limitations and restrictions in the public interest. The intervention of regulatory bodies,
particularly in pricing life-saving drugs, medicines, vaccines and medical devices, is
necessary for protecting the right to health, which is part of the right to life.

Consumers were to be protected against unrealistic price extraction. Every packed
product should reflect MRP. Pricing must co-relate with the cost of production, which
consumers must know.

The right to livelihood is part of the right to life. We must ensure that workers involved in
various economic activities are provided humane working conditions. For the tribals who
live in remote and forest areas, their customary rights must be respected. Unfair trade
practices, too, violate human rights. Overuse of fertilisers and impermissible pesticides
damages soil, water and health and creates intergenerational issues.

In every country, to improve the quality of life of their citizens, the governments are
pursuing wealth creation in economic activities. However, we must ensure that we do not
cause permanent damage to the environment, nature, water bodies, flora and fauna. Our
moral duty is to ensure that future generations do not pay the price for our actions or
omissions.

He said humans were already paying the price due to environmental damage and climate
change. Unfortunately, nature’s fury always impacts the weakest. Today, erratic rainfall,
prolonged drought leading to forest fires, and high-intensity cyclones are playing havoc
with lives and livelihoods.

Water and air pollution must be addressed. Prevention of deforestation and increasing
forest cover are necessary for the survival of mankind. The comity of nations came
together and decided to improve the quality of people’s lives by agreeing to Sustainable
Development Goals, which are to be achieved by 2030.

He stressed on practising the culture of “recycle, reuse and reduce” for inter-generational
equity.
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Noting that the proliferation of cyberspace has created challenges for human rights, like
hacking, dark web, fraud, and human trafficking, Justice Mishra said the children have
become more vulnerable to such threats, citing the example of Child Sexual Abuse
Material (CSAM).

He said the NHRC India recently held a conference on the issue of CSAM stressing on
evolving better mechanisms to monitor and combat the misuse of cyberspace.

Blocking CSAM and malicious content required the big players on the internet to be
sensitive and proactive in protecting the human rights of marginalised sections by
identifying and taking down offensive content, he added.

Earlier, President Droupadi Murmu inaugurated the two-day conference of National
Human Rights Institutions of the Asia Pacific Region at the Plenary Hall of Vigyan
Bhawan, New Delhi.

The inaugural session of the National Human Rights Institutions of the Asia Pacific Region
conference kickstarted at 11:00 am with the Annual General Meeting (AGM), 2023.

At 12:30, a seminar was held by NHRC, India on ‘Business and Human Rights’. The
seminar was divided into two thematic sessions — ‘Harmonising climate change, human
rights and business,’” and ‘Advancing human rights in business and industry.’

A Biennial Conference will be held tomorrow as part of the event, to celebrate the 75th
anniversary of the Universal Declaration on Human Rights (UDHR) and 30 years of
National Human Rights Institutions and the Paris Principles, with a sub-theme on the
environment and climate change.
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Arunachal: Lokhi Wangsu death case, NEHRO files Complaint with NHRC

Lokhi Wangsu was a disciplined youth residing in Village Naitong in Tirap district of
Arunachal Pradesh.

https://arunachal24.in/arunachal-lokhi-wangsu-death-case-nehro-files-complaint-with-
nhrc/

KHONSA- The North East Human Rights Organisation (NEHRO) filed a complaint with
the National Human Rights Commission (NHRC) on 19 September, alleging misuse of
power and unwarranted use of force by the Assam forest battalion of Dibrugarh
District, resulting in the tragic death of Lokhi Wangsu, who was a disciplined youth
residing in Village Naitong in Tirap district of Arunachal Pradesh.

In his complaint NEHRO secretary Buteng Tayeng stated that on the morning of 18th
September 2023, at approximately 7.30 a.m., Lokhi Wangsu was fatally shot by members
of the Assam Forest Battalion at Hukanjuri Range Forest, Dibrugarh District, Assam.

Arunachal: West Siang Police arrests two drug peddlers

Tayeng further stated that “ The actions of the Assam Forest Battalion raise serious
concerns about the excessive use of force and a potential violation of human rights,
especially considering the victim’s peaceful intent in searching for his lost domestic cow
within the r4esevre forest area.

Tayeng urged the NHRC to conduct a thorough and impartial investigation into this
matter, holding the responsible parties accountable for their actions.

The body of a 24-year-old Lokhi Wangsu, was found near the forested area of Hukanjuri
near the Arunachal-Assam boundary on Monday. The youth’s body had marks of bullet
injuries.

The locals have alleged that the youth died after personnel of the forest battalion of

Assam’s Dibrugarh district fired at him while he was looking for his missing cow within the
reserved forest area in the morning of 18 September.

Meanwhile, the victim’s relatives have filed an FIR with both the Arunachal and the Assam
Police, as the incident occurred near the reserved forest area which falls under the
jurisdiction of Assam.
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Murmu bats for
environment

uman rights

must not be
seen in isolation and
equal attention must
be paid to nursing
the environment,
which has been
“deeply wounded”
by human
indiscretion,
President Droupadi
Murmu said on
Wednesday. Tn
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Women’s reservation bill most transformative revolution in our times for gender
justice: Prez

https://kashmirreader.com/2023/09/20/womens-reservation-bill-most-transformative-
revolution-in-our-times-for-gender-justice-prez/

New Delhi: A day after the government introduced a bill to provide 33 per cent reservation
to women in the Lok Sabha and state assemblies, President Droupadi Murmu on
Wednesday said it will be the most “transformative revolution in our times” for gender
justice.

Murmu was addressing a gathering after inaugurating the biennial conference of the
national human rights institutions (NHRIs) of Asia Pacific held at the Vigyan Bhawan here.
The women’s reservation bill was the first bill to be introduced in the new Parliament
building on Tuesday.
“‘We have ensured a minimum of 33 per cent reservation for women in local bodies’
election... In a more pleasant coincidence, a proposal to provide a similar reservation for
women in state assemblies and national Parliament is taking shape now. It will be the
most transformative revolution in our times for gender justice,” the President said.
The event is being organised by the National Human Rights Commission (NHRC) in
collaboration with the Asia Pacific Forum (APF) from September 20-21.
Amina Bouayach, secretary of Global Alliance of National Human Rights Institutions
(GANHRYI), and Doo-Hwan Song, chairperson, APF, and NHRC chairperson justice (retd)
Arun Kumar Mishra were also present on the occasion.
The APF will also hold its 28th Annual General Meeting (AGM) on Wednesday to discuss
the issues of common interest to member countries. In the conference, more than 1,300
delegates from India and abroad are likely to participate, the NHRC earlier said.
The conference is being attended by heads, members and senior officials of the NHRIs
of various countries, along with representatives from the Union and state governments,
state human rights commissions, special rapporteurs, monitors and various institutions
involved in the protection and promotion of human rights in the country.
PTI


https://kashmirreader.com/2023/09/20/womens-reservation-bill-most-transformative-revolution-in-our-times-for-gender-justice-prez/
https://kashmirreader.com/2023/09/20/womens-reservation-bill-most-transformative-revolution-in-our-times-for-gender-justice-prez/

HITAVADA, Nagpur, 21.9.2023

Page No. 10, Size:(18.31)cms X (11.68)cms.

Don’t treat human rights issue in isolation,
pay equal attention to nature: President

N Delhi Bureau & Agencies
NEW DELHI, Sept 20

PRESIDENT Droupadi Murmu
on Wednesday urged not to
treat the human rights issuein
isolation and sought “equal
attention” to nursing the nat-
ural environment, lamenting
that Mother Nature has been
“deeply wounded” by human
indiscretions.

Addressinga gatheringat the
biennialconference ofnation-
al human rights institutions of
the Asia Pacific at Vigyan
Bhawan, she also said the love
for nature should berekindled
to conserve and enrich it
“before it is too late”.

Theeventisbeingorganised
bythe National Human Rights
Commission (NHRC), India, in
collaboration with the Asia
Pacific Forum (APF) from
September20-21. Murmu said
she looked at the list of con-
ferences the forum previously
held and expressed her happi-
nessthat thisis the firstin-per-
son sitting in the post-COVID
phase. “I am told that the
conference is being attended
by nearly 100 foreign dele-
gates,” she said. Murmu also
underlined the degradation the
natural environment is facing.

“Human beings are as good
a creator as a destroyer.
According toscientificstudies,

this planet has entered the
phase of sixth extinction where
man-made destruction, if not
stopped, will be the undoing
of not only the human race but
also the other lives on the
earth,” Murmu said. “In this
context, Iwould urge youtonot
to treat the issue of human
rightsinisolationand payequal
attention to nursing Mother
Nature, whichis deeplywound-
ed by the indiscretions of
human beings,” she added. In
India, the Presidentadded, “We
believe thateveryparticleofthe
universe is a manifestation of
divinity. Let usrekindle ourlove
for nature to conserve and
enrich it before it is too late.”
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‘Most transformative revolution’: President Murmu hails women’s reservation bill

President Daroupadi Murmu was addressing a gathering after inaugurating the biennial
conference of the national human rights institutions (NHRIs) of Asia Pacific held at the
Vigyan Bhawan in New Delhi

https://www.hindustantimes.com/india-news/most-transformative-revolution-president-
murmu-hails-women-s-reservation-bill-101695211701125.html

President Droupadi Murmu on Wednesday hailed the newly introduced Women'’s
Reservation Bill and said that it “would be the most transformative revolution in our times
for gender justice”.

“‘We have ensured a minimum of 33% reservation for women in local bodies elections.
What is more, in a pleasant coincidence, a proposal to provide similar reservations for
women in the state assemblies and national Parliament is taking shape now. It will be the
most transformative revolution, in our times for gender justice,” said Murmu.

The government on Tuesday introduced a bill in the Parliament which proposes to reserve
a third of seats or 33% in the Lower House and state assemblies for women.

On Wednesday, Union law minister Arjun Ram Meghwal moved the Constitution (128th
Amendment) Bill 2023, to be taken up for consideration.

The Women’s Reservation Bill was the first bill to be introduced in the new Parliament
building on Tuesday and the debate started in Lok Sabha on Wednesday.

Most of the opposition parties, including Congress, extended support to the bill but
guestioned the delay in implementation.

Former Congress president Sonia Gandhi demanded that the women’s reservation bill
must be implemented immediately, while pitching for OBC quota within reserved seats as
she declared her party’s support for the bill.

Murmu was addressing a gathering after inaugurating the biennial conference of the
national human rights institutions (NHRIs) of Asia Pacific held at the Vigyan Bhawan in
New Delhi.

Discussing India’s achievements in promoting human rights, Murmu highlighted the
country’s commitment to universal adult franchise from the Republic’s inception.

“Our Constitution adopted universal adult franchise right, since the inception of the
Republic, and enabled us to usher in numerous silent revolutions, in the field of gender
justice, and protection of life and dignity.”
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Praising the government and the various schemes launched by Prime Minister Narendra
Modi, she said, “Over the years, the government has launched several ambitious
schemes to ensure basic facilities like housing, toilets, education, and health facilities and
thus protect the dignity of the poor. | come from a background where | know how privation,
poverty, and illiteracy make life miserable, with economic and social disparities which are
no less violative of human rights as any other form of discrimination.”

Murmu inaugurated the annual general meeting and Biennial Conference of the Asia
Pacific Forum on Human Rights in New Delhi celebrating the landmark 75th anniversary
of the Universal Declaration on Human Rights (UDHR). during which she urged all not to
treat the issue of human rights in isolation and pay equal attention to nursing Mother
Nature which is deeply wounded by the indiscretions of human beings.

The theme of the seminar revolved around, ‘Harmonising climate change, human rights,
and business ‘and ‘Advancing human rights in business and industry.’

The NHRC is a statutory body, constituted on 12 October 1993, under the Protection of
Human Rights Ordinance. It is responsible for the protection and promotion of human
rights as defined by the act as ‘rights relating to life, liberty, equality and dignity of the
individual’ guaranteed by the Constitution.

NHRC submits an annual report to the president every year which is then presented in
both the Rajya Sabha and the Lok Sabha.

Last year, the theme of the seminar was, ‘Human Rights in Indian Culture and Philosophy’
in collaboration with Indira Gandhi National Centre for Art.
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Human beings are as good a creator as a
destroyer. According to scientific studies, this
planet has entered the phase of sixth extinction
where man-made destruction, if not stopped,
will be the undoing of not only the human race
but also the other lives on the earth

DROUPADI MURMU | PRESIDENT OF INDIA



